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MR. DEPUTY-SPEAKER: The
question is:

“That leave be granted to intro-
duce a Bill to repeal the Indian
Railway Board Act, 1905.”

The motion was adopted,

SHRI BHOGENDRA JHA: Sir, 1
introduce the Bill,

UNIVERSAIL. COMPULSORY PRIM-
ARY EDUCATION BILL*

SHRI BHOGENDRA JHA (Madhu-
bani): Sir, 1 beg to move for leave
to introduce a Bill to provide for uni-
versal, free and compulsory primary
education in India.

MR. DEPUTY-SPEAKER: The
question is:

“That leave be granted to intro-
duce a Bill to provide for universal,
free and compulsory primary edu-
cation §n India.”

The motion was adopted,

SHRI BHOGENDRA JHA: Sir, I
introduce the Bill.

15.50 hrs.

SALARY, ALLOWANCES AND PEN-
SION OF MEMBERS OF PARLIA-
MENT (AMENDMENT) BILL

(Amendment of Sections 3, 6B, etc.)
by Shri Mool Chand Daga—contd,

MR. DEPUTY-SPEAKER: Now the
House will take up further considera-
tion of the following motion moved
by Shri Mool Chand Daga on 18th
September, 1981 namely:—

“That the Bill further to amend
the Salary, Allowances and Pension
of Members of Parliament Act,
1954, be taken into consideration.”

The time allotted was 2 hours.
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We have already taken only -two
minutes,

We have got a balance of 1 hour
and 58 minutes.

MR. Daga wag on his legs. He may
continue his speech.

*Published in Gazette of India Extraordinary, Part 11,

dateq 27-11-1981.
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[ weraee =)
Functions of Legislators inside and
outside the Legislature; ‘28 August
1981.
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“Frietads, whether it is inside the
Mouse or outside it, a legislator is
a bridge between the people and the
Government. It is he to whom the
common folk turn to for help; and
it is he who has often to intercede
on their behalf with the public
functionaries for finding solutions
to some of their day to day pro-
blems. To my mind, nothing can
be more gratifying or fulfilling ta
a legislator than the gsatisfaction that
he has been able to constructively
contribute to the welfare of the
community around him. But the
people make all kinds of demands
on him—from admissions to schools
and colleges, postings and transfers
etc. to fertilizers, water supply and
so on. Some of the demunds made
on the legislator, of course, place
him in an unenviable situation.”

“But he ‘nas to tackle the prob-
lems as best as he can and pursue
them systematically with the con-
cerned authorities. Even as he
brings to the aitention of Govern-
ment the grievances, urges and ex-
pectations of the people, he must
also serve ag a conduit of informa-
tion to the people and keep them
constantly informeq about the
various policies and programmes of
the Government and the happenings
in the legislature.”

NOVEMBER 27, 1981

ete. of M.Ps. 380
(Amdt.) Bill

W OTH A wEA AEI Y
gTF1 faadt @et Pawart g8, P
I ITHT SURITA &, Jg JY IWa
g w@iew & ST 7 Fg9 ¢ 9§ FaA
wa g, o gat afwer s=ot ot
W@, T8 R ARD § | ge fafrex
F1¢ qifeard et qHad (X we g
fofaeex, ot stweweamr, a@ X %
EUE | I FL AT & A9 A X
0% fas a1 wEd T 0 U 9
Fw g T gw a3 A% Iwar B 9 .
7 & 49 &1 w9 FT HT J0H g
T H1 aTel @ TW g B gHA UF
fa@r qw famm am 1954 @ & 1954
dag Iy g laa tr dv @ T |
gw wga g fo gW @ & fgwa &
Y, W & WY HX Tw  F=S1

“Few can afford {q work for love
alone. As Sir Winsten Churchill,
one of the greatest parliamentarians
of all, sald to =another -context:
‘Give us the tools, and we'll finish
the job.”

fg e & @iVl &0 W awmer a6
e g, 99 & (9 qfe & & fau
T gA, ¥ A AT GEO0OAE,
o T 7 §Fal g7, dg [T F@arq &
FEIAET T #T qHAT g1, IG5 @A
& fag o afay 7 f, @ Paw yoe
¥ Tg AU AT AT TFATE | FW A
FH F TR g | H I8 T@1 Fgar 0w
fa=s & aaf # oo¢ we@l &7 «|q
sgrat Prera g° sf o agf Paeran 87, @
ga- fued @few & g Ia9mT =war g
fF a5 & vog W &1 @ Paear
0

“Members of Parliament enjoy
the run of nine bargs and a diverse
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choice of restaurants, as well as
some of the wittiest conversation in
the kingdom, and they are actually
paid for belonging. They receive a
basic salary of £6,270 a year, plus a
subsistence allawance of £2,534 and
a secretarial allowance of £3,687,
making a grangd total of £12,491.”
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“Top of the league are West
German deputies with 5 salary of
£22,700 and allowances worth a
further £13,600, M.Ps. in Denmark,
France and Holland also get at least
three times as much ag their
British counterparts.”

“India’'s M.Ps, are among the
Jowest paid. They receive Rs. 500
a month—equivalent to under £33—
plus a daily allowance of about £3
when Parliament is in session.”
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MR. DEPUTY-SPEAKER: You can

also mention the per capita income of
these countries and that of India.

SHRI MOOL CHAND DAGA: I will
say that alsp and do justice to the
subject. 1 will give those details in

my reply.
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AN HON, MEMBER: They are also
not well-paid.

%
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From the Reference I quote:

“The Ministry of Finance has been
contacted on phone and they have
informed ug that the Sceretary to
the Government of India draws 2a
salary of Rs. 3,500/- besides addi-
tional allowances af Rs. 600/-."
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“And a compensatory allowance
of Rs. 75/-. Then he gets so many
facilities—free bangalow, ‘house,
car.”
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“l. The spouss of a Member

shoulq be given a free First Class

Railway Pass o enable her to travel
anywhere and any time.

2. The spouse of a Member should
be allowed to travel by air once
during each Session of Parliament,

3. Within tne present financial
limits permitted under the law, the
bills of trunk calls, phonograms and
the bills of the Member’s ohe
private telephone should be covered.

4. Road mileage should be increas-
ed to Rs. 2.50 per kilometre.

5. Daily allowance should be in-
creased to Rs 101/- per day.

6. Salary should be increaseq to
Rs. 1,000/- per month,

7. Wnen the spouse does not travel
with the Member, the companion
should be permitted to travel by
First Class wilh the Member.

And this was signed by so many
members.” .

MR. DEPUTY-SPEAKER: I agree
with you on one point. The spouse
should always travel along with the
Member, wherever they go.

SHRI BAPUSAHEB PARULEKAR
(Ratnagiri): May I ask Shri Daga one
question? Shri Dagg has so far not
referred 1o one thing, Mr. Daga, you
remember, on the pass of the Member,

ey
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[Shri Bapusaheb Parulekar)

there is the photograph of the Mem-
ber but an the spouse’s pass there is
no photograph. You have to com-
ment on that.

s} {WERT IO : T T&HIT IEHT
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MR. DEPUTY-SPEAKER: When
the spouse is allowed 1o travel along
with the M.P.,, wherever he goes, then
the Member ceed not have any com-
plaint.

SHRI MOOL CHAND DAGA: Here
is a book, “Honvurable Members” and
I want to read one or two passages
from it.
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Here, Christopher Hollis, an ex-s{aufi-
ber, has described “how great jg the
burden of work that must be carried
by an Honourable Member.” Then he
described “Parliamentary life d4s &
ceaseless roung of activity which
necessitates the sacrifice of home life,
recreations and cultural activities.”

Mr, Arakal, do you remember the
complaints of your wife? (Interrup-
tions).

He has no home life. He comes here
and says something. He has to pre-
pare his speech. He cannot attend ta
anything at hone. No home work.
No domeqtic duties.

¢ X IgW &8 Tamr f& faw
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Again, it is mentioned here,

“It is alleged that if Members
were better paid, a less desirable
type of person would be atiracted
tg the <Commons Wwhose motive
would be that of personal gain
rather thap politica] principlg or the
desire to serve the community.
Alteraatively, it is urged that ihe
House would become composed of
professional politicians, devoid of
outside interests and the wide range
of experience which is now a
characteristic of the Coemmons.”

“These views, widely and sincete-

ly held, are mistaken. If a Member's -

pay were such that a reasonable
standard of living was assured
without the need to seek additional
income, many more men and
women ©of high ability, seriously
concerned with the public issues of
our time, would come forward as
potential candidates, Why should
an increase in the supply of candi-
dates cause a fall in the quality of
Members or reduce the variety of
the composition of {ne House? The
outcome is likely to be the reverse,
and if the less wealthy Members
are freedq from the prepossession
that they must earn more, then
range of knowledge may be
broadened, not narrowed.”
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This is the reply given in Parliament
on 17th March, 1981 by Shri Magan-
bhai Barot:

“The designation ‘Assitant’ is a
genera] terrn and is  generally
applicable to Class III employees.
The designation, duties and respon-
sibilities and qualifications prescrib-

ed for direct recruitment may differ -

slightly from organisation to orga-
nisation, The total remuneration
payable to Class ' III employees at
the minimum and maximuym in
LIC, RBI, SBI and some other
public sector undertakings is given
in the statement attached.”

According to the statememt, g Class
I11 employees gets ag total emolu-
ments per month Rs. 3406 in LIC
Rs. 2580 in RBI, Rs. 1883 in SBI/
nationalised banks—Rs. 80 crores is
the overtime this year—Rs. 1386 in
Fertilizer Corporation of India, Rs.
1627 in Air India and Rs. 1308 in the
Government.

16.29 hrs.

[Sarr K. RasaMALLU in the Chairl.

T A wW A dAq
194 Par & m % &1 120
o7 g7t ozet wd &, Fowan &l
T WE & gus & fag o @
W a W giog ) Peaw ST
geE Ay Paad g @i war
afawm foerft 85 | afc @& 0T o

ete. of M.Ps. 390
(Amdt.) Bill

G JYAT 20 WE W AT T @A A
mg‘[af?aﬁrsqgwﬁmm

R i ol

§

>

Fi
Ay A
A8
f314
4
34
-4
8 44

FH e
-3
SEREETE
3% 335 -

REE M ST
1341334

.
3
1

MR. CHAIRMAN: Motion moved:

“That the Bill further to amend
the Salary, Allowances and Penslon
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be taken into consideration.”
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SHRI SUDHIR GIRj (Contai): Mr.
Chairman, Sir, the hon. Members have
pointed out that if we say that sala_ry -
and allowances should not ?ae in-
creased, it would be a hypocrisy. I
think, those hon. Members J.vh_o Ca.ll
ug hypocrites, most probably live in
a high society. They have never gone
to the villages; they have never seen
the plight of villagers.

It is a fact that the prices have
been increasing. But the Government
has been pleading with us that th‘ey
have succeeded in arresting the price
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[Shri Sudhir Giri)
rise. Iy is a member of the ruling
party who has pointed out that the
prices have been increasing day by
day.

17,00 hrs,

It is g fact that prices have been
increasing but we should keep in
mind the fact that we are the repre-
sentatives of the people, -who live in
the villages and in the bastj areas of
the towns and cities. We know very
well how much suffering they have
{o undergo during these price-spiral-
ling days and the Planning Commis.
sion has pointed ouy in its report that
more than 50 per cent of the people,
mosi probably 50.6 per cent of the
total population, live below the pover-
ty line. But our assesmsent in this
respect is that more than 70 per cent
of the people in India live below the
poverty line. Most probably, many
Members who adorn this august
House are not fully aware of the lives
of the wvillagers who 1live evepn a
beastly life. I say so because in g hut
boys and girls and husband ang wife
and cows and buffaloes and goats and
sheep live together side by side.
There js no difference between the
beasts ang the human beings.

A demand has been made for pay-
ment of Rs 65/- during the session
period. But, you must remember that
even ap average family in the villages
cannot earn Rs. 50/. per month. Most
probably, many of our Members do
not know this fact.

The increase ip salaries and allow-
ances has been justified on the ground
that efflciency should be maintained.
But, to maintaip the efficiency of the
hon, Members I would suggest to the
Government that Stenographerg or
typists should be provided to them
when they need and if we do this,
our efficiency can be maintained and
we can act as Memberg of Parliament

NOVEMBER 27, 1981
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efficiently. With these words 1 oppose
the Bill
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Is it the pleasure

of the House to extend the time by

MR. CHAIRMAN.
two hours more,

MR. CHAIRMAN: So, we have ex-

tended the time by two hours more.

SEVERAL HON. MEMBERS: Yes.
Mr. Yadav.
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MR. CHAIRMAN: Mr. Yadav, would
you finish within five minutes or
would you take some time more?

SHRI D. P. YADAV. I will take
some more time,

MR. CHAIRMAN: Then you can con-
tinue next time,

The House now: { standg adjourned
till 11 a. m. on the 30th November,
1981.

17—59 hrs.

The Lok Sabha then adjourned @il
Eleven of the Clock on Monday, Nov-
ember 30, 1981/Agrchayana 8, 1093
(Saka).
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